[ 19 March, 2025 ] 19

Thambidurai (Tamil Nadu), Shri Ritabrata Banerjee (West Bengal), Shrimati Sulata
Deo (Odisha) and Shri R. Dharmar (Tamil Nadu).

Shri Ryaga Krishnaiah - Concern over challenges faced by Kendriya Vidyalayas
and Jawahar Navodaya Vidalayas.

Challenges being faced by Kendriya Vidyalayas and Jawahar Navodaya Vidalayas

SHRI RYAGA KRISHNAIAH (Andhra Pradesh): Respected Chairman, Sir, in Kendriya
Vidyalayas, a large number of teaching vacancies are there. So far, some of them are
appointed on contract and outsourcing basis. | request the Government to appoint
them on regular basis. Earlier, Kendriya Vidyalayas allowed 10 admissions on the
recommendation of MPs. Recently, this was removed. | request the Government to
restore the same to the MPs, as some genuine friends, orphans, disabled and so
many people are there. They are not giving admissions. So, | request the Government
to restore quota of Members of Parliament for ten seats in Kendriya Vidyalayas. At the
same time, in the Central Universities, a large number of vacancies are there. More
particularly, in Hyderabad Central University, there is enough land and, therefore, |
request that a research centre should be established, and the University should be
provided with sufficient faculty. The Central University of Hyderabad should be
extended and more research centres should be opened, more particularly in
engineering discipline. There is no engineering faculty there. In science also, there is
limited faculty.

st Suumafer: AT SN, SMUdT fAsT § - ‘Concern over challenges faced by
Kendriya Vidyalayas and Jawahar Navodaya Vidyalayas', and not Hyderabad
University. Please speak on the subject.

SHRI RYAGA KRISHNAIAH: In Jawahar Navodaya Vidyalayas also, there is no regular
staff. In Andhra Pradesh, 13 districts were divided into 26 districts, but the newly-
formed districts were not sanctioned the Jawahar Navodaya Vidyalayas. So, | request
the Government to sanction 13 Jawahar Navodaya Vidyalayas for the newly-formed
districts also.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with

the matter raised by the hon. Member, Shri Ryaga Krishnaiah: Dr. Fauzia Khan
(Maharashtra), Shri Jose K. Mani (Kerala), Shri Niranjan Bishi (Odisha), Dr. Sasmit
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Patra(Odisha), Shri Ravi Chandra Vaddiraju (Telangana) and Shri Meda
Raghunadha Reddy (Andhra Pradesh).

Now, Shri Manas Ranjan Mangaraj - demand for measures to regulate fishing
activities in Chilika Lake.

Demand to regulate fishing activities in Chilika Lake

SHRI MANAS RANJAN MANGARAJ (Odisha): Sir, | rise today to draw the urgent
attention of this House to the alarming issue of illegal fishing in Chilika Lake. As Asia’s
largest brackish water lagoon, Chilika is a unique ecosystem where fresh water from
rivers and saline water from the sea come together, creating a dynamic habitat for
diverse range of fish species. Many of these species, including Khanga, crab,
Kundala and prawns, are seasonal migrants. They play a crucial role in maintaining
the ecological balance. However, illegal and indiscriminate fishing by certain groups,
including non-local fishermen, is severely threatening this delicate ecosystem. These
groups engage in large-scale fishing, indiscriminately catching fish juvenile species
which disrupts the natural breeding cycle. Additionally, illegal prawn farming in the
lake is causing serious damage, degrading water quality and leading to the decline of
native fish population. The renowned Khanga fish, a world-famous delicacy from
Chilika, is now at risk due to over-exploitation.

It is our duty to safeguard this natural reserve. | urge upon the Government to
take strict measures to regulate fishing activities, enforce bans on illegal prawn
farming and ensure that local traditional fishermen are not displaced. Immediate
action is needed to curb illegal fishing and protect Chilika’s rich biodiversity for future
generations. | request the concerned Ministry to intervene at the earliest and
implement the necessary conservation policies. Thank you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Manas Ranjan Mangaraj: Shri R. Girirajan
(Tamil Nadu), Dr. Sasmit Patra (Odisha), Dr. John Brittas (Kerala), Dr. Fauzia Khan
(Maharashtra), Shri A. A. Rahim (Kerala), Shri Prakash Chik Baraik (West Bengal),
Shri Niranjan Bishi (Odisha), Shri Ritabrata Banerjee (West Bengal), Shrimati Sulata
Deo (Odisha), Shri Subhasish Khuntia (Odisha), Shri Debashish Samantaray
(Odisha) and Shri Muzibulla Khan (Odisha).
Shri Naresh Bansal - concern over rising problem of infiltration in India.
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